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No, 011 1200 of 96 - 	 Ota of ord.r : 21.2.7 

Preient : t4on'bla $rolustice A.K.Chetterjee, Vioei.Chaitan( 

Hon'ble Mr.Pt.3.Mukh.rje., Administrative Mamtor 
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UNION OF IN0Z 	ORS, 

1r,0.Chatterjoe, Counsel loading flr.D.P.Bhattcharjo., 

counel appears for the applicant and mr.P.K.Arora, eounel opears 

?br the respondont8. Matter is adjourned to 31.3.91. Respondents 

to file reply in the meantimi. No ?urthaz time will be gtvsn to ni. 
10 

2. 	Let a platn copy of the order bo handed over to loth 

tho counsel for neceseary action. 


